RS SUQEQH’K‘{W’E'R‘, wn}daygﬁtermlﬁ of
gea&t?@‘,‘w‘??r years, belonging to @JH‘MW@
service and presently working as ,SZQM\CE&

give herein below the o

ptails of the assets (immaovable,

Yuar,?.’:?’%f,

myself, my spouse and dependants*:

laTE

PADUNLEND
b, SHBHA  PHTH .

Aspdaptannent

movable, bank balance, etc.) of

A.  Datalls of moyable assets
{Assets in joint name indlcating the extent of joint ownership will also have to be
given} :
5 Description Seif | Spouse Dependant-1 | Dependant-2
o Tcash ]m" UooaRTHAAA Rt [P
N 2 = 1-4)p AdD PR
180001 meeRA OB kum AR _ L kg2 @ R
() ﬂepnsﬁ:s; in . =
Banks, Financial | -
Institutions And L7 - o (- IU / L-—
Non-Bank.ng
Financial
Comganies
Ciil) Bonds, "_"'" R
Debenturas and i ‘
g MICUGRE it b M T e
companies .
{iv) | Other financlal Pl : E R
institutions, :
¢ 1c @ § otk
NSS, Postal A / L / :
Savings, LIC iﬁ B N 0 <A — SR~ ™~ (_,
Policies, etc 000 0,’ g’oOPOO/f _(;paooo{,
(v) | Motor Vehicles | ppER O
(detalls of 1 FHERS: L )
make, etc.) MOTER - M morERCILE M LM
ovelE ClormEN
(vl) | Jewellery (give i i .
~ | details of NIL M| M | A1
weight and s
value)
(vil) | Other assets, , |
e veinas | Ml R ML e | Ml
of claims /
interests
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

_Exchange In respect of listed companies and as

companies should be given.
* Dependant here means 3 person substantially dependent on the
employee.

%’%W
T

07(v2 2024

per books In the case of

non listed

income of the

@Mym'v




al- i

[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be Indicated] o

Sr. Description | Self | Spouse “Dependant-1 | Dependont-2 | Dependant-3

| Mo, H Name = Hame Ete, Nama

(i) agr%cultuzr:l Land i "
- Location(s) / /1 i

- Survey number(s) NI 1 & W A

- Extent (Total i

measurement)

-Current market value

() | Non-Agricultural Land
- Location(s) 'Y e At

- Survey number(s) MY e Pt M Ml

- Extent (Total {

measuremant)

~Current market value

(i) | Bulldings {Commercial

and residential)

Location(s) N N,L,i il M prorl

- Survey fdoor
number(s)
- Extent (Total
measurement)
- Current market ‘
value 1
(iv) | Houses / Apartments,
e, m | m| mUL ‘ plbh | MR
« Locatlon(s) i
- Survey fdoor i
number(s) |
- Extent (Total
| measurement}
- Current market ‘ |
| walue i r )
{v) | Others (such as " it ] 145 N/ N
interest in property) i A L——i : A

\

k]

(2) 1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please glve separate details for each itam)

Sr. Description Hame & address of Bank / Amount outstanding as
No, Financial Institutions{s} / ON sreann aREISRI bi
i _Departmeant (s} 3
(2) {i} Loans from Banks SAT - V1D eANDHLL.
(i) Loans from financial - (0,p5000 f,
Institutions : ' ,
{iil) Government Dues:
l (a) dues to departments NI
dealing with government
accommeodation 1
(b) dues to departments |
dealing with supply of M
water
(c) dues to departments
dealing with supply of il
electricity

BT TR

TGS

L




(d) dues to departments &
dealing with telephanes 4 / ;
(e) dues tlo departments
dealing with government
transport (Inciuding Gl L_'
aircraft and helicopters)
(F) Other dues, If any ~N/ (
®) | (i) Income Tax including g
surcharge [Also indicate 3 PYPK/ 2389F
 the assessment year upto
which Income Tax Return
flled. Give also Permanent
Account Number {PAN)]
(i) Wealth Tax [Also
Indicate the assessment pul
year upto which Weaith
Tax return filed. ] e
(1li} Sales Tax [Only in
case of proprigtary N C
business] == =
{iv) Property Tax .
C.  Personal Detail
GPF/CPF/PRAN No. - Pfg / BALA I 08 7
Gender ‘- (M/F)
Date of Birth i= ' .
y y fo | o | ! 9 (DD/MM/YYYY)
C‘Iassﬂer - s
& & {AfB/C)
s = [ DRIVER !
(Full Name e.g. B.A.5.-Blhar Administrative Service,
B.5.S.- Bihar Secretarlat Service elc.)
Home District Ehy DﬂRBJTJaN‘F@
I hereby declare that the above details are true to the best of my
knowledge and belief.
Signature @K‘& §\\°§.\
Name of Employee: .QUR-ES'HKUM ’}R
PiacePW@ esugnatlonﬂ)fg‘?rgg

Date: D’I(O?/(LD’U{

MNote:

please sign each page of the
must be in A4 size white paper w
in prescribed format.

Department: Bf‘vf?"}& YIOHBNL.. 4 HB#H

pATING -

declaration. Asset declaration form
ith computer typed (single side)

L ad
SRR\ o WY
IR @Zﬁ%ﬂlk



